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CentraL ELecrmiary AurHomiTy RULes

1977 & REVENUE AND ANNUAL RzrPoRT

or RURAL ELECTRIFICATION CORPORATION
For 1976-77

THE. MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):

On behalf of Shri P. Ramachandran I beg
to lay on the Table:—

(1) (i) (A copy of the Central Electticity
Authority Rules, 1977 (Hindi and
English versions) published in Noti:
fication No. G.S.R. 1662 in Gazette

DECEMBER 28, 1977

of India dated the 10th December,
1977, undersub-section (1) of section
4 gf the Electricity (Supply) Act,
1948.

7[1]'!.«4 in library, See No. L. T—1469/
7

(2) A copy each of the following papers
(Hindi and €nglish versions) under
sub-section (1) of section 61gA of
the Companies Act, 1956:—

(i) Review by the Goverument on
the working of the Rural Elec-
trification Corporation New
Delhi, for the year 1976-77.

(ii) Annual Report of the Rural
Electrification ~ Corporation,
New Delhi, for the year 1976-
along with the Audi
Accounts and the comments
of the Comptroller and Auditor
General thereon.

[Placed in Litrary See No. LT-1470/77]

/
NotrrcaTioN Unper Cenmaar  Excse
RuLes, 1944 ANDp CesToMs Acr, 1962 &
STATEMENT RE. ‘CORRECTION OF ANSWER®

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI ZUL-
FIQUARULLAH) : On b half of my
Colleague Shri Satish Agrawal, I beg
to lay on the Table:—

(1) A copy each of the follo
Notifications (Hindi and Englisﬁ
versions) issued under the Central
Excise Rules, 1944:—

(i) Notification No. 342/77-C.E.
published in Gazette of India
dated the 15th December, 1977
together with an explanatory

memorandum.
(i) NotificationsNos. 343/77-C.E. -
to g58/77-C.E. ished in

Gazette of India dated the
16th December, 1977 together
with an explanatory memoran-
dom.

[Plaedintibrary, See No. LT-1471/77]

(2) A copy of each of Notification
Nos. 256/77-Customs and 257/77-
Customs (Hindi and English
versions) published in  Gazette
of India dated the 16th Decem-
ber, 1977 under section 159 of
the Custams Act, 1962 together
with an explanatory memoran-
dum.

[Placedinlibrary, SeeNo.LT-1472/77)

Papers latd 298



297 Papers Laid

(3) A statement correcting the reply
. given on the 16th December,
1977 to Unstarred question No.
4231 by Sarvashri P. K. Kodiyan
and C. K. Chandrappan regard-

ing Excise Duty on Sugar.

[Placed inlibrary,Ses No. LT-1473/ 7?]

ANNUAL REPORT & ACCOUNT OF MARINE
Propuars ExpOrRT DEVELOPMENT AUTHO-
RITY-COCHIN FOR 1976-77 CorroN Tex-
TiLe  (ExporT CoNTROL) ReEscessioN
ORDER, 1977 AND ReviEw & ANNUAL
ReporT of Probucts & EQuipment Cor-
PORATION FOR 1976-77

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND
CIVIL SUPPLIES AND COOPERA-
TION (SHRI ARIF BEG): I beg to lay on
the Table:—

(1) A copy of the Annual Report
(Hindi and English versions)
of the Marine Products Export
Development Authority,
Cochin, for the year 1976-77
under sub-section (3) of section
22 of the Marine Products
ExportDevelopment Authority
Act, 1972.

[Placed in library. Ses No. LT-1474
117

(2) A copy of the Certified Acc-
ounts (Hindi and English ver-
sions) of the Marine Products
Export Development Authority
Cochin, for tge year 1976-77
together with the Audit Report
thereon under sub-section (4)
of section 19 of the Marine
Products Export Development
Authority Act, 1972.

[Placedinlibrary, See No. I.T-1475/77]

(3) A copy of the Cotton Textiles
(Erxdport Control) Rescession
Order, 1977 (Hindi and English
versions) published in Noti-
fication No. S.0. 1597 in
Gazette of [ndia dated the 20th
August, 1977 under sub-section
g of section 3 of the Essential

mmodities Act, 1955.

(Placed inlibrary, Ses No. L T-1476/77)

(4) A copy cach of the following
papers (Hindi and English
versions) under sub-section (1)

- of section 619A of the Cornpa-
nies Act, 1956:—

(i) Review by the Government
on the working of the Pro-
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ducts and Equipment Cor-
ration of India Limited
ew Delhi, for the year 1976-
77.

(i) Annual Report of the
Projects and Equipment Cor-
ration of India Limited,
ew Delhi, for the year 19-
+76-77 along with the Audited
Accounts and the comments
of the Comptroller and Audi-
tor Ge eral thereon.

(Piaced in library, Ses No. LT-1477/77]

REviews AND ANNUAL  REPORTS

THE MINISTER OF EDUCATION
SOCIAL WELFARE AND CULTURE
(DR.PRATAP CHANDRA CHUNDER):
On behalf of Shrimati Renuka Devi
Barkataki, I begtolay on the Table:—

(1) (i) A copy of the Annual Re-
port (Hindi and English ver-
sions) of the Technical Tea-
chers’ Training Institute
(Northern Region), Chandi-
garh, for the year 1976-77.

(i1) A copy of the Review (Hindi
and English versions) by the
Government on the workin,
of the Technical Teachers
Training Institute (Northern
Region), Chandigarh, for
the year 1976-77.

[Placed inlibrary, See No. LT-1478/77]

(2) (i) A copy of the Annual Re-
port (Hindi and Engl h ver-
sions) of the Natjonal Book
Trust, India, for the year

197677

(ii) A copy of the Review (Hindi
a.ndogngliah versions) by the
Governmenton the working
of the National Book Trust,
India, for the year 1976-77.

[Placedin library, Ses No. L T-1479/77)]

3) (i) A copy of the Annual Re- .

@ ¢ port (¥Iindi and Engl h
versions) of the National
Institute of Foundry and
Forge Technology, Ranchi,
for the year 1976-77.

(i1) AcoEy of the Review (Hindi

and English versions) by the

ernment onthe working

of the National Institute

of Foundry and Forge Te-

chnology, Ranhi, for the
year 1976-77.

[Placedinlibrary, Ses No. L T-1480/77]



